NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI BENCH

C.P.No.01/97/2017

it PRESENT: SMT. INA MALHOTRA
Hon’ble Member (J)

" . NAME OF THE COMPANY: M/s. Magpie Technologies Ltd.
" SECTION OF THE COMPANIES ACT: 97
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To come up for further consideration on 18th September, 2017,

(Ini‘Malhotra) ‘
~ Member (J)



